NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 11.03.2022 (FRIDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Admission (After Notice)

Industries Ltd. & Ors.
With

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Pr. Commissioner of Income Tax Vibhooti Malhotra Abhishek Nahta
No. 38 0f 2021 (Central)-3 Rishabh Sachdeva
Vs.
Bhavyam Fabtrading Ltd. & Ors.
2. Competition. App. | Inguran Sorting Technologies LLP Pranjal Prateek Shrawan Chopra
(AT) No. 02 of Vs. Vaibhav Gaggar
2021 Competition Commission of India & Rohan Khatana
Ors. Pravin Anand-R2
3. Competition App. | Tamil Nadu Power Producers Subodh Prasad Udayan Jain
(AT) No. 05 of Association Kajal Sharma-R2
2021 Vs. V.M. Kannan
Competition Commission of India & Sanjay Kapur-R3
Ors.
4. Competition. App. | Prem Prakash Harpreet Singh Vikas Chopra
(AT) No. 12 of Vs. Gupta Neeraj Kumar
2021 Competition Commission of India & Ashish Arora-R2
Anr.
5. Competition App. | PMP Infratech Private Ltd. Rishad A. Chowdhury| Shama Nargis-R1
(AT) No. 19 of Vs. Ankit Jain Manu Chaturvedi
2021 The Competition Commission of India Malhar Desai-R1
& Ors. Tishampati Sen-
GAIL
For Hearing
6. Comp. App. (AT) | Fort Gloster Industries Ltd (Cable Kunal Chatterji Anand Varma-R1
(Ins) No. 1234 of | Works) Sramik Karmachari Union Anil Agarwalla-R2
2019 (INTUC) & Ors. D.N. Sharma-R4
Vs.
Resolution Professional,
Gloster Ltd. & Ors.
With
7. Comp. App (AT) | West Coast Paper Mills Ltd. Siddartha Sharma Anil Agarwal
(Ins) No. 1272 of | Vs. Dinkar Singh
2019 Bijay Murmuria, R.P. of Fort Gloster Anand Varma(RP)




8. Comp. App (AT) | Gloster Ltd Anil Agarwalla Anil Agarwal
(Ins) No. 1338 of | Vs. Dinkar Singh
2019 The resolution Professional, Fort Gloster Anand Varma(RP)
Industries Ltd. & Anr.
With
9. Comp. App (AT) | Gloster Cables Ltd. Varsha Banerjee Anil Agarwal
(Ins) No. 1343 of | Vs. Dinkar Singh
2019 Fort Gloster Industries Ltd. & Ors. Anand Varma(RP)
With
10. | Comp. App. (AT) | Fort Gloster Industries Ltd. (Cable Kuntal Chatterji Anil Agarwalla-R1
(Ins) No. 714 of | Works) Sramik Karmachari Union Anuj Singh-R2
2020 (INTUC) Dinkar Singh-R3
Vs.
Gloster Ltd. & Ors/
11. | Comp. App. (AT) | Zubin Bharucha Sulabh Rewar Amit Agarwal-R1 &
(Ins) No. 504 of | Vs. R2
2021 Reliance AIF Management Company
Ltd. and Ors.
12. | Comp. App. (AT) | Power Finance Corporation Ltd. Deepak Khurana Fereshte Sethna
No. 16 of 2021 Vs. Abhishek Puri-R1 &
Entega Ltd. & Ors. R3
Arjun Sheth-R4
13. | Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Anurag Mathur (R2)
(AT) No. 05 of Vs.
2018 Competition Commission of India &
Anr.
14. | TA (AT) J.K. Lakshmi Cement Ltd. Jeevan Prakash Vivek Gupta (R-
(Compt.) Vs. DSDH)
No. 39 of 2017 CCI &Anr. VaibhavGaggar
(Old Appeal No. (R-CCD
02/2017)
With
15. | TA(AT) Ambuja Cements Ltd. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 40 Vs. Harman Singh DSDH)
of 2017 CCI & Ors. Sandhu VaibhavGaggar
(Old Appeal No. (R-CCI)
03/2017) With
16. | TA (AT) ACC Limited. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 41 Vs. Harman Singh DSDH)
of 2017 CCI & Ors. Sandhu VaibhavGaggar
(Old Appeal No. (R-CCD
04/2017) With
17. | TA(AT) J.K. Cement Ltd. P.K. Bhalla Vivek Gupta (R-
(Compt.) No. 42 Vs. DSDH)
of 2017 CCI & Anr. VaibhavGaggar
(Old Appeal No. (R-CCI)
05/2017) With
18. | TA (AT) M/s. Shree Cement Ltd. Manas Kumar Vivek Gupta (R-
(Compt.) No. 43 Vs. Chaudhuri, DSDH)
of 2017 CCI & Ors. PranjalPrateek, VaibhavGaggar
(O1d Appeal No. DhruvRajain (R-CCDH
06/2017) With




19. | TA(AT) Ultra Tech Cement Ltd. Nisha Kaur Uberoi Vivek Gupta (R-
(Compt.) No. 44 Vs. Atreyee Sarkar DSDH)
of 2017 CCI & Ors. Shravani VaibhavGaggar
(Old Appeal No. (R-CCI)
08/2017) With

20. | TA(AT) Jaiprakash Associates Ltd. H.S. Chandhoke, Vivek Gupta (R-
(Compt.) No. 45 | Vs. Kanika Chaudhary DSDH)
of 2017 CCI & Anr. Nayar, VaibhavGaggar
(Old Appeal No. G.R. Bhatia (R-CCI)
11/2017)

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

